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l.llﬂ'ﬁl& Ql,uu l.ng'lTLl'l’ ABHIRAMAPURAM BRANCH
No. 34, CP Ramaswamy Road,
Abhiramapuram, Chennai - 600018.
Phone : 044 2499 3050/4279

Bank of Baroda

Notice to Safe Deposit Locker Hirers

(Defaulters in Payment of Rent of Lockers)

Itis hereby notified for information of the hirers of Safe Deposit Lockers
bearing the number mentioned against their names given below that they
have defaulted payment of ANNUAL HIRE CHARGES and the payment
is not forth coming despite notices and reminders. The notices sent as
per RBI / Bank’s guidelines to the renters at their recorded addresses
have been returned undelivered stating either persons / addresses
not found or left. Efforts to contact the locker holders in person at their
recorded addresses went in vain and their present whereabouts could
not be ascertained. If the hire charges due to the Bank are not paid within
15 days from the date of publication of this notice, the Bank shall
invoke the provision under the lease agreement and break open the

lockers on 21.09.2026 at 3.00 p.m. at the entire risk and cost of hirers.

Rent
due from

Overdue
amount

Name of the locker holder
and address

RAJESH KUMARK &
DEEPA SREE VASUDEVAN,
S-3, lind, Floor,
Mahalakshmi Flats,
40, A.P. Koil Street,
Vadapalani, Chennai.

Locker
No.

7524FX0065 17.04.2023| Rs.44,840/-

Place : Chennai BRANCH MANAGER

Date : 10.09.2026 BANK OF BARODA, ABHIRAMAPURAM BRANCH

= ASSETS CARE & RECONSTRUCTION ENTERPRISE LTD.
Office No. 101, Kalpataru Infinia, Plot B, Near Grand Hyatt,
Santacruz (East), Mumbai - 400 055

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale Notice for sale of Inmovable Assets under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) and
Rule 9(1) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the BANUMATHY S (Borrower)
and SUNDAR T (Co-borrower) that the below de- scribed Immovable Property mortgaged to As-
sets Care & Reconstruction Enterprise Ltd., acting as Trustee of ACRE-80-Trust [CIN:
U65993DL2002PLC115769] ("Secured Creditor"), the physical possession of which has been taken
by the Authorised Officer of the Secured Creditor, will be sold on "as is where is", "as is what
is" and "whatever there is" basis on 16th October 2026 from 02:30 P.M. to 03:30 P.M., for re-
covery of Rs.41,16,279/- (Rupees Forty One Lakhs Sixteen Thousand Two Hundred Seventy
Nine Only.) by way of outstanding principal, arrears (including accrued late charges) and in-
terest till 31.08.2026 with applicable future interest in terms of the Loan Agreements and
other related loan document(s) w.e.f. 01.09.2026 along with legal expenses and other charges
due to the Secured Creditor from BANUMATHY S (Borrower) and SUNDAR T (Co-borrower).
The above Loan Account bearing No. LCHESTH0000025723, along with all right(s), title(s), interest(s),
underlying security(ies), pledge(s) and/ or guarantee(s), including the Immovable Property, has been
assigned by Nido Home Finance Limited (formerly known as Edelweiss Housing Finance Limited) in
favour of Assets Care & Reconstruction Enterprise Limited, acting as a Trustee of ACRE-80-Trust,
(ACRE/ Secured Creditor) vide Assignment Agreement dated 28.06.2024 and registered on 28.06.2024.
Thereby, the Secured Creditor has duly taken over the financial facility and is thus, vested with all powers
and entitled to recover its outstanding dues in terms of the Loan Agreement(s) and other related loan
document(s) and/ or enforcement of security interest in relation to the Mortgaged Property.
The Reserve Price of the Inmovable Property will be Rs.17,01,200/- (Rupees Seventeen Lakhs
One Thousand Two Hundred Only.) and the Earnest Money Deposit ("EMD") will be Rs.
1,7,120/- (Rupees One Lakh Seventy Thousand One Hundred Twenty Only) i.e., equivalent to
10% of the Reserve Price.

DESCRIPTION OF THE IMMOVABLE PROPERTY
Flat No.F2, In The First Floor, Having Super Built Up Area, 455 Sq.Ft., Inclusive Of Common Area
And Including Car Parking Area, Together With 200 Sq.Ft., Undivided Share Of Land Out Of Land
Measuring 1200 Sq.Ft., In Bearing Door No.3/5, Kannan Colony, 1st Street, Alandur, Kancheepuram
-600 016, Comprised In Grama Natham Survey No.46/1a, Patta C.A.506/2014, As Per Patta New
T.S.N0.92, Ward No.A, Block No.3, Situated At Pazhavanthangal Village, Tambaram Taluk, Now
Alandur Taluk, Kancheepuram District, Being Bounded On The: - North By : Property Belongs To
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e CHENNAI MAIN BRANCH
Q)?ﬁ#amsﬁ?ﬂ 11, Second Line Beach, GPO Backside,
Chennai, Tamil Nadu-600001 Ph: 044-23464270,
Cenfral Bank Of ,ﬂdlﬂ E-mail ID: cmchen0876@centralbank.bank.in
Lo Ty Lo ) B (1 B (™ 3§ under [RULE 8 (1)] SARFAESI Rule
Whereas, the Authorized Officer of the Central Bank of India, Chennai Main
Branch under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act 2002, and in exercise of powers conferred under
Section 13 (2) and 13 (12) read with the Rule 3 of the Security Interest (Enforcement)
Rules 2002 issued a demand notice dated 01.07.2026 calling upon the following
Borrowers to repay the amount mentioned in the notice within 60 days from the
date of receipt of the said notice.
The Borrowers having failed to pay the entire dues of the bank, notice is hereby given
to the borrowers, the Guarantors and the public in general that the undersigned has
taken possession of the properties described herein below in exercise of powers
conferred on him/her under section 13 (4) of the said act, read with Rule 8 of the
Security Interest (Enforcement) Rule 2002, on this the 9" Day of September 2026
The Borrowers and the Guarantors in particular and the public in general is hereby
cautioned not to deal with the properties and any dealing with the properties will be
subject to charge of Central Bank of India for the amounts and interest thereon
mentioned below.
The borrowers attention is invited to provisions of sub section (8) of Section 13 of the
SARFAESI Act, in respect of time available, to redeem the secured assets.

SL.No.1: Borrower: M/s.Platinum Global Enterprise through its Partners-
Mrs.Rajalakshmi Naveen and Mr.G.Nithyananthan; Amount claimed as per
Demand Notice: X 9,12,44,614/- (Rupees Nine Crore Twelve Lakhs Forty Four
Thousand Six Hundred Fourteen Only) (which represents the principal plus
interest due as on the 31.05.2026), plus interest and other charges from
01.06.2026 to till date

SL.No.2: Borrower: M/s.Pratiksha Corp India through its Partners-
Mrs.Rajalakshmi Naveen and Mr.G.Nithyananthan; Amount claimed as per
Demand Notice: X 7,04,92,386/- (Rupees Seven Crore Four Lakh Ninety Two
ThousandThree Hundred Eighty Six Only) (which represents the principal plus
interest due as on the 31.05.2026), plus interest and other charges from
01.06.2026 to till date

COMMON SECURITIES FOR BOTH ACCOUNTS

FORM A Mr.Rahamathulla Noorshaabdul Aleem; South By : Property Belongs To Mr.Krishnan; East By : Kan- Plot No. 40, 80, 96,116, 117, 118 and 162 comprised in - OLD S.NO- 1401/42A,

PUBLIC ANNOUNCEMENT nan Colony First Street; West By : Green Peas Apartments Admeasuring:- East To West On The ; 1401/42B2 and 1401/42A2B then, S No.1401/42A2C, 1401/42A2B2A, 1401/104,

O T T N R R TN RN NG T LT A oW e Ry B T R LAt W 7l | Northern Side : 60 Feet; East To West On The Southern Side : 60 Feet; North To South On The T 1401/42AC, 1401/105A1A, 1401/113A1A and 1401/201. Now as per Patta
tion Process for Corporate Persons) Regulations, 2016) Eastern Side : 20 Feet; North To South On The Western Side : 20 Feet. Situated Within The Reg- it 8 No.3992, New S. No. 1401/262 to 281, located at Sri Raja Nagar, Thaiyur B

FOR THE ATTENTION OF THE CREDITORS OF istrartion District Of South Chennai And Sub-Registration District Of Alandur. ‘ ; U, Village, Thiruporur Taluk, District Chengalpattu T.N. Boundaries of the Plot's:

HOTEL RADHAPRASAD PRIVATE LIMITED

For more detailed terms and conditions of the sale, please refer to the link provided on the web-
site of the Secured Creditor i.e., www.acreindia.com; Contact No: 9962784954/9967280448.

Plot No.40 (Area: 9000 Sq. Ft.) North: 24 feet wide road, South: Plot No.35, East:
PlotNo.41, West: Plot No.39. Plot No.80 (Area: 4800 Sq. Ft.) North: 24 feet wide

RELEVANT PARTICULARS : . . .
DATE: 09.09.2026 Sd/- AUTHORIZED OFFICER road, South: Plot No.75, East: Plot No.81, West: Plot No.7. Plot No.96 (Area:
sl. . ’ . - - . . . . . . - . . . . . . . . 4800 Sq. Ft.) North: Plot No.101, South: 30 feet wide road, East: Plot N0.95, West:
Partculars Details PLACE: MUMBAI ASSETS CARE & RECONSTRUCTION ENTERPRISE LTD. ,
No. TRUSTEE OF ACRE-80-TRUST PlotN0.97. -Plot No.116 (Area: 7200 Sq. Ft.) North: 24 feet wide road, South: Plot
p " NO.105, East: 40 feet wide road, West: PlotNo.115. Plot No.117 (Area: 7200
L. | Name of Corporate Debtor HOTEL RADHAPRASAD PRIVATE LIMITED Busi S d d Sq.Ft.) North: Plot No.130, South: 30 feet wide road, East: 50 feet road, West: Plot
2. Date of incorporation of Corporate Debtor | 28/07/2006 uﬂ'm’ u uGmmLT EGMORE BRANcH USlneSS tan al No.118. Plot No.118 (Area: 4800 Sq. Ft.) North: Plot No.129, South: 24 feet wide
. ‘ —— . — 8.5“ Uf . : : :
Authority under which Corporate Debtor is | Registrar of Companies, Chennai, Ministry of I ht O t road, East: PlotNo.117, West: PlotNo.119. Plot No.162 (Area: 7200 Sq. Ft.)
3| incorporated / registered Coorte e RL Road, E No: 1&?' Dugar L%Vggbsé nsig u North: 30 feet wide road, South: Plot No. 145, East: 50 feet road, West: PlotNo.161.
oad, Egmore, Chennai Total 7 Plots admeasuring 45000 Sq. Ft. owned by Mrs.Rajalakshmi Naveen.
Corporate Identity Number / Limited Bank Of Baroda Phone : 044-28553601/4377/044-28544242 . uring 4 W 4 J miNave
Date :09.09.2026 Authorised Officer
4. Liability Identification Number of Corporate | U55101TN2006PTC060772 POSSESSION NOTICE Place: Ch'en;1ai Central Bank of India
Debtor (D businessstandard X bsindia (3) business.standard b tandard.com .

No. 70, First Floor, Rangasamy Street, Kadambaadi
Amman Nagar, Nerkundram, Chennai - 600 107,
Tamil Nady, India.

Address of the registered office and
principal office, if any, of Corporate Debtor

Insolvency commencement date in respect

of Corporate Debtor 08/09/2026 ( Mail received on 10/09/2026)

Estimated date of closure of insolvency

resolution process 07/03/2027

Name and registration number of the
8. Insolvency Professional acting as Interim
Resolution Professional

Mr. Palanigounder Eswaramoorthy — IBBI Reg. No.
1BBI/IPA-002/1P-N00284/2017-18/10842

Mr. Palanigounder Eswaramoorthy, 44, 5th
Street, Ramalingajothi Nagar, Nanjundapuram Road,

Address and e-mailof the Interim Ramanathapuram, Coimbatore — 641045, Tamil

Contact: 9443419246

Mr. Palamgounder Eswaramoonhy \ntenm

ional — Hotel Radt
Private lelted 44, 5th Street, Ramalingajothi Nagar
Near Corporation Office, Nanjundapuram Road,
Ramanathapuram, Coimbatore — 641045, Tamil Nadu,

Address and e-mail to be used for
10. correspondence with the Interim
Resolution Professional

Whereas, The undersigned being the Authorised Officer of the Bank of Baroda
under the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 and in exercise of powers conferred under section 13(12)
read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a Demand
Notice dated 30.06.2026 calling upon the Borrowers 1) Mr. Surya Prakash Lohia,
S/o Late Mr. Radhey Shyam Lohia, 2) Mrs. Seema Lohia, W/o Mr. Surya Prakash
Lohia, 3) Mr. Tejas Lohia, S/o Mr. Surya Prakash Lohia, 4) Ms. Nikita Lohia, D/o Mr.
Surya Prakash Lohia, S.No. 1 to 4 residing at No.16, Vasu Street, No.3A, Il Floor,
Varisitevista, Kilpauk,Chennai - 600010 also S.No. 1 to 4 another address Flat
No.153, 15th Floor, Block No. B, Ankur Palm Springs, C.T.H. Road, Padi, Chennai
- 600050 to repay the amount mentioned in the notice Rs.25,75,797.98 (Rupees
Twenty five lakhs seventy five thousand seven hundred ninety seven and paise

60 days from the date of receipt of the said notice.

The Borrowers having failed to repay the amount, notice is hereby given to the
Borrower and the Public in general that the undersigned has taken possession of
the property described herein below in exercise of powers conferred on him under
sub-section (4) of section 13 of the Act read with Rule 8 of the Security Interest
Enforcement Rules, 2002 on this the 07th day of September of the year 2026.

whereis”,

Truhome

FINANCE

Tel: 1800 102

TRU H o M E FI NAN c E LI M ITE D (Formerly Shriram Housing Finance Ltd.)

Head Office: Level -3, Wockhardt Towers, East Wing C-2, G Block, Bandra Kurla Complex, Bandra (East), Mumbai 400 051;

4345 ; Website: http://www. truhomefinance.in

Reg.0ff.: Srinivasa Tower, 1st Floor, Door No.5, Old No.11, 2nd Lane, Cenatoph Road, Alwarpet, Teynampet, Chennai-600018

L R L 2 ]| SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

9. | Resolution Professional, as registered with | .0 “io o ninety eight only) as on 07.09.2026 together with further interest from 31.03.2026 E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
the Board E-mail: eswarfcs@gmail.com at the contractual rate plus costs, charges and expenses till date of payment within provision to Rule 8(6)] of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower/s and Guarantor/s that the below described immovable properties mortgaged/ charged to Truhome
Finance Limited (formerly M/s Shriram Housing Finance Limited), the Possession of which have been taken by the Authorized Officer of Truhome Finance Limited, will be sold on “As is
“Asis whatis” and “Whatever there is” basis in e-auction on 26/09/2026 between 11:00 a.m. to 11:30 A.m. for recovery of the balance due to Truhome Finance Limited from
the Borrowers And Guarantors, as mentioned in the table.
Details of Borrowers and Guarantors, amount due, Short Description of the immovable property, reserve price and earnest money deposit and date of Inspection are also given as:

India. E-mail: irp@gmail. 3 i i ic i i
(,"ffzig”z‘i'_,[;;",‘i‘;ggﬁ;" mailcom, Phone The Borrowers/Guarantors/Mortgagors in particular and the public in general is Name of Borrowers/ Amount of . Date & Contact Person
PP E PO ———— 221057202 hereby cautioned not to deal with the property and any dealings with the property/ Co-Borrowers/ Recovery and date Reserve Price (Rs.) Time of Details — (AO and
- ies will be subject to the charge of Bank of Baroda for an amount of Rs.25,75,797.98 Guarantors/Mortgagers of Demand Notice & Bid Increment Auction Disposal team)
Classes of creditors, if any, under clause (Rupees Twenty five lakhs seventy five thousand seven hundred ninety seven - } .
-secti i . D N Date: . - 26th
1. Ll;)cé’:;f:ezeg‘y“:ge"sr’;'e‘r’lf;e;:s‘;ﬁ'ﬁon Not Applicable and paise ninety eight only) as on 07.09.2026 together with further interest from Mr. Vivek ) _ em:\ 8?02?;825 ate I;s tinglhzsszlx/t(ngr?s ?SUT::ZE? s: i Mr.S_I.;zggss:;Igén ent
Professional 31.03.2026 at the contractual rate plus costs, charges and expenses till date of No.39, Perumandi South Street, Palakkarai Main Road, g ) Pt.
N £ Insolvency Professional payment. Melakaveri Kumbakonam - 612002 seven hundred Fifty two only) 2026
13 | iontified to act ot authorieod Not Applicable The Borrowers' attention is invited to provision of sub-section (8) of section 13 of the Mr.Ravi Rs. 273826/- (Rupees Two Lak B} " & Mr. M.Selvakumar
Representative of creditors in a class Act, in respect of time available, to redeem the secured assets. No.39, Perumandi South Street, Palakkarai Main Road, seventy three thousand eight o 1 ! "‘:f’me"r; o Auction 9444224367
Forms prescribed under the IBBI (Insolvency Resolution DESCRIPTION OF THE IMMOVABLE PROPERTY Melakaveri Kumbakonam - 612002 hundred and twenty six Only) as on s- 10,000/- and in such multples ::ml;l] MrSuman
13 | Relevant Forms process o %‘ngméeaﬁgfﬁ“;:)aggl?é’m”;bﬁ& s SCHEDULE - A (Description of the Larger Property): All that piece and parcel Mrs. Geetha W/o Mr.Ravi 07-02-2025 under reference of | Earnest Money Deposit (EMD)(Rs.) | i 9597191507
' the forms n the following ink ' of vacant land comprised in the following Survey Numbers (1) Old Survey No.34/2 No.39, Perumandi South Street, Palakkarai Main Road, Loan Account No. Rs 2.86.175- (Rupees Two Lakh 11:30
https://ibbi.gov.in/home/downloads (Part), New T.S. No.2 Part, Extent in Acres 0.36.190, (out of 0.42 Acre) (2) Old Survey Melakaveri Kumbakonam - 612002 SELHKMBMO0000390 & Rs. § 2,00,179- (Rupees Two Lakhs . date of Inspection:
14(b). | Details of Authorised Representatives Not Applicable No.37 (Part) New T.S.No.2 (Part), 2.06.407 (out of 2.19 Acres) in total Acres 2.42.597 2320836/- (Rupees Twenty three eighty six thousand one hundred A b '
- Ward - |, Block No.12, in Padi Village, Ambattur Taluk, Thiruvallur District bearing lak twenty thousand eight hundred Seventy Five only) 24/09/2026 &
Notice is hereby given that the National Company Law Tribunal, Division Bench-I, Chennai, has ordered the New Door No.4, C.T.H. Road (formerly M.T.H. Road), Padi, Chennai — 600050, Date of Possession & Tvpe| ) X Last date for submission of EMD : 11 am to 1pm
commencement of Corporate Insolvency Resolution Process against HOTEL RADHAPRASAD PRIVATE LIMITED bearing patta No.143, in all totaIIy measuring an extent of 2 Acres and 42.597 . . and thirty six Only) as on 07-02- "
on 08/09/2026 and Order received on 10.09.2026. i ; . e 21-11-2025 & Physical Possession 2025 under reference of Loan 25/09/2026
The Hon’ble National Company Law Tribunal, Chennai, in CP (IB) No. 185/CHE/2025, pronounced its order on 08 cents .Or thgreabouts and the said land bounded on the. Nor.th by' Land ongmally Encumbranches known | Not K Account No. SLPHKMBMO000375 Time 10.00 a.m. to 05.00 p.m
September 2026, admitting the application filed under Section 7 of the Insolvency and Bankruptcy Code, 2016 and initiating comprised in Survey No.32/1 (part) and currently comprised in T.S.No.2 (part) and u L ot Known . : o . o

the Corporate Insolvency Resolution Process against Hotel Radhaprasad Private Limited. Mr. Palanigounder Eswaramoorthy
has been appointed as the Interim Resolution Professional.
The creditors of HOTEL RADHAPRASAD PRIVATE LIMITED are hereby called upon to submit their claims with proof
on or before 22/09/2026 to the Interim Resolution | at the address d against Item No. 10 above.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit their
claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, if any, shall indicate its choice of Authorised Representative from among the three
Insolvency Professionals identified for the relevant class, in Form CA, as applicable.
Submission of false or misleading proofs of claim shall attract penalties.
The creditors are required to submit their claims in the applicable forms:
+ Form B — Proof of Claim by Operational Creditors except Workmen and Employees
+ Form C - Submission of Claim by Financial Creditors
« Form CA — Submission of Claim by Financial Creditors in a Class
+ Form D — Proof of Claim by a Workman or Employee
+ Form E — Proof of Claim submitted by Authorised Representative of Workmen or Employees
« Form F - Proof of Claim by Creditors other than Financial Creditors and Operational Creditors
Palanigounder Eswaramoorthy,
Interim Insolvency Professional for
HOTEL RADHAPRASAD PRIVATE LIMITED

Place : Coimbatore
Date : 11/09/2026

M.T.H. Road, South by: Land originally comprised in Survey No.38, East by: Land
originally comprised in Survey Nos.34/2 (part) 36 and 37 (part) and West by: Land
originally comprised in Survey No.304 and M.T.H. Road. Within the Registration
District of Chennai - Central and Sub-Registration District of Villivakkam.
SCHEDULE - B (Description of the said property): All that pieces and parcels
of land admeasuring in the aggregate 2 Acres 8.5 cents (equivalent to 8457.41 sq.
metres) from and out of the property described in Schedule-A above bearing Old
Survey No.34/2 (Part) and Old Survey No.37 (Part) and New Combined T.S.No.2
(Part) now bearing New Survey No.2/2 situate, lying and being at Ward — I, Block
No.12, in Padi Village, Ambattur Taluk, Thiruvallur District bearing New Door No.4,
C.T.H. Road (formerly M.T.H. Road), Padi, Chennai — 600050.

SCHEDULE - C: 467 sq. ft., Undivided Share in the said property described in
Schedule - B, together with flat bearing Flat No.153, in the 15th Floor of Block No.B,
having 3BHK, measuring about 1584 sq. ft., which includes a proportionate share in
the common built-up areas.

Place : Chennai; Date : 07.09.2026  AUTHORISED OFFICER, BANK OF BARODA

Truhome

FINANCE

provision to Rule 8(6)] of the Security Interest (Enforcement) Rules, 2002.

TR u H 0 M E F I NAN c E I_I M ITE D (Formerly Shriram Housing Finance Ltd.)

Head Office: Level -3, Wockhardt Towers, East Wing C-2, G Block, Bandra Kurla Complex, Bandra (East), Mumbai 400 051;
Tel: 1800 102 4345 ; Website: http://www. truhomefinance.in
Reg.0ff.: Srinivasa Tower, 1st Floor, Door No.5, Old No.11, 2nd Lane, Cenatoph Road, Alwarpet, Teynampet, Chennai-600018

(EE PROVISION T0 RULE 8(6) T e T L R L A e

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with

Notice is hereby given to the public in general and in particular to the Borrower/s and Guarantor/s that the below described immovable properties mortgaged/ charged to Truhome
Finance Limited (formerly M/s Shriram Housing Finance Limited), the Possession of which have been taken by the Authorized Officer of Truhome Finance Limited, will be sold on “As is

Description of Property

Tiruvannamalai District & Registration District, Tiruvannamalai Sub Register Office — II, Samuthiram Village, Dry $.No. 71/11 in J.H. Nagar in Northern side of Plot No. 23.
Boundaries :East of Plot No. 24,West of Site of Ektha, North of Southern Side Plot No. 23 and South of 20 Feet Broad Panjayath Road.
In between East to West 22 feet and North to South 48 ' Feet. Totally 1067 Square Feet or 99.12 Square meters vacant site. Now, there is a building in the said site

Description of Property

boundaries: West :

All part and parcel of the property situated at Thanjavur District, Kumbakonam Town, Kumbakonam SRO, Ward No.7 T.S No.2207/7 Land bounded on the following
Pathway , North : Karthick Land , South : Subramaniyan Land , East : Srinivasan Land
Total extent of the property is 852 2 Sq.ft With all easement and pathway rights.

1). For detailed terms and conditions of the sale, please refer the website of Truhome Finance Limited (Formerly Shriram Housing Finance Limited) website.
2). The intending bidders have to submit their EMD amount to be deposited by way of RTGS/NEFT to the account details mentioned herein below: BANK NAME: AXIS BANK
LIMITED BRANCH: BANDRA KURLA COMPLEX, MUMBAI BANK ACCOUNT NO. Current Account No. 911020045677633 IFSC CODE: UTIB0000230.

Place : Kumbakonam
Date: 11-09-2026

Sd/- Authorised Officer- Truhome Finance Limited
(Formerly Shriram Housing Finance Limited)

Truhome

FINANCE

Tel: 1800 102

TR“ H 0 M E F I NAN c E I_I M ITE D (Formerly Shriram Housing Finance Ltd.)

Head Office: Level -3, Wockhardt Towers, East Wing C-2, G Block, Bandra Kurla Complex, Bandra (East), Mumbai 400 051;

4345 ; Website: http://www. truhomefinance.in

Reg.Off.: Srinivasa Tower, 1st Floor, Door No.5, Old No.11, 2nd Lane, Cenatoph Road, Alwarpet, Teynampet, Chennai-600018

| APPENDIX-IV-A [T R L 2] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
provision to Rule 8(6)] of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower/s and Guarantor/s that the below described immovable properties mortgaged/ charged to Truhome
Finance Limited (formerly M/s Shriram Housing Finance Limited), the Possession of which have been taken by the Authorized Officer of Trunome Finance Limited, will be sold on “As is
whereis”, “Asis whatis” and “Whatever there is” basis in e-auction on 15.10.2026 between 11:00 a.m. to 1:00 p.m. for recovery of the balance due to Truhome Finance Limited from the
Borrowers And Guarantors, as mentioned in the table.
Details of Borrowers and Guarantors, amount due, Short Description of the immovable property, reserve price and earnest money deposit and date of Inspection are also given as:

Southern Side :

5.00 Ft

whereis”, “Asis whatis” and “Whatever there is” basis in e-auction on 15.10.2026 between 11:00 a.m. to 1:00 p.m. for recovery of the balance due to Truhome Finance Limited from the Name of Borrowers/ Amount of ) Date & Contact Person
Borrowers And Guarantors, as mentioned in the table. Co-Borrowers/ Recovery and date Reserve Price (Rs.) Time of Details — (AQ and
Details of Borrowers and Guarantors, amount due, Short Description of the immovable property, reserve price and earnest money deposit and date of Inspection are also given as: Guarantors/Mortgagers of Demand Notice & Bid Increment Auction Disposal team)
Name of Borrowers/ Amount of . Date & Contact Person 1.Mrs. Varathi, (Borrower/Applicant) W/0, Mr.Anbu, Demand Notice Date: Rs. 13,42,280/- (Rupees Thirteen 15th Mr.S.James Clement-
Co-Borrowers/ Recovery and date Reser_ve Price (Rs.) Time of Details — (AO and No.1/184 A, Mariyaman Kovil Near, Nedungal, Kaveripatinam, 11/06/2026 Lakhs Forty-Two Thousand Two Oct. 7200281906
Guarantors/Mortgagers of Demand Notice & Bid Increment Auction Disposal team) Krishnagari, Tamil Nadu - 635112, hundred and Eighty Only) 2026

1. Mr. Abdul Khaliq 0S (Borrower/Applicant)S/o Abdul Khader Demand Notice Date: Rs. 55,00,250/- 15th Mr.S.James Clement- 2.Mr. T Anbu, (Co- borrower/Co-Applicant) S/o0. Thangavel, Rs. .5’03’807 (Rupees Bid Increment: &. Mr'glg;;sltezhé:;lg;‘ar-
No. 55/45, Thiruvengadasway, Puliyanthope Chennai — 600 012 10/04/2026 (Rupees Fifty-Five Lakhs Two Oct. 7200281906 No.1/184 A, Mariyaman Kovil Near, Nedungal, Kaveripatinam, - Five 'aaé‘,hi tT:reed ; Rs. 10,000 and in's cr; ultioles A'-_'c"'?“

2. MIrs. Zakiya Fathima (Co-borrower/Co-Applicant) Hundred and Fifty Only) 2026 Krishnagari, Tamil Nadu - 635112. a,?éj ssir:,en '8n|y) 1:;; (:,i o racneany '1I'|1m:0 Mr. R. Visvanathan-
W/o. Abdul Khalig 08 Rs. 32, 21, 293 (Rupees ) & Mr. M.Selvakumar- 3.Mr. Jayabalan, (Co-borrower/Co-Applicant) dated 09/06/2026 under |_Earnest Money Deposit (EMD)(Rs.) . 9500778849

. ) . Thirty Two Lakhs Twenty Bid Increment: Auction 9444224367 ate under AM.10

No. 55/45, Thiruvengadasway, Puliyanthope Chennai— 600 012 ) ) ! $/0 Velayudham, reference of Loan Account ; 01.00

3. Mr. Abdul Kh 0S (Co-b /Co-Applicant One Thousand Two Rs. 20,000/- and in such multiples Time: No.150. Kaverinati Thalialli Post. Thalihalli . Perivathallihalli Rs. 1,34,228 ( One Lakhs Thirty Four . .

. Mr. Abdul Khayyum (Co-borrower/Co-Applicant) Hundred and Ninety Three - 11.00 Mr. R. Visvanathan- 0.- ) ayerlpa. inam, Thalialli Post, Thalihalli, Periyathallihalli, l\!o. SILHKSNGOOOO151 Thousand Two Hundred and Twenty p.m. date of Inspection:
S/o Abdul Khader Only) as on dated Earnest Money Deposit (EMD)(Rs.) AM. o 0500778849 Krishnagari, Tamil Nadu - 635112 wnr; furtmelr mtteresti ha_t tgg Eight Only ) 15.09.2026

i i contractual rate, within i

2‘0'-\"7“/438'; JbJ H "gga’cz’ :am““’a;‘t‘: T':\"“‘I’_a""?ma'a' 606603 07/04/2026 under Rs. 550,025 01.00 _ Gays from the date of | Last date for submission of EMD :  Inspection

. Mrs. Shabeena S (Co-borrower/Co-Applicant) reference of Loan Account ( Five Lakhs Fifty Thousand and p.m. date of Inspection Date of Possession & Type| 26.08.2026 & Symbolic Possession receiot of the said notice 14.10.2026 Time : 11.00 A.M to
W/o. Abdul Khayyum 0S No. SLPHTRMI0000111 Twenty Five Only ) 23.09.2026 P ’ Time 10.00 a.m. to 05.00 p.m 4.00 PM

No. 70/48, J J H Nagar 2, Samudram Thiruvannamalai-606603 with further interest at the o Inspection Encumbranches known | Not Known -0 d-A -00 p.m.

i Last date for submission of EMD : P
i contractual rate, within 60 Time : 11.00 A.M t Description of Propert
Date of Possession & Type| 01.07.2026. & Symbolic Possession days from the date of 14.10.2026 ime 200N 0 p perty
Encumbranches known | Not Known receipt of the said notice. Time 10.00 a.m. to 05.00 p.m. ' In Krishnagari District, Krishnagari Registration District, Kaveripatinam Sub Registration District , Krishnagari Taluk, Thalihalli Village, Sy.No.159/2 Part, in this New Sub
Division Sy.No. 159/21, Measuring an extent of 250 Sq Meter, Asst. 3.00, out of this land Bounded as Follows:

East by :Land belongs to Mr. Ponusamy in Sy.No. 159/16A, West by : 6 feet Way in Sy.No. 159/21 North by : Road South by : land belons to Mr. munusamy in Sy.No.
159/21. In the midst measuring an extent of 97 Sq. Meter (or) 1042 % Sq. Feet of RCC Building Construction thereon. In this EBSC No. 428, Door no. 4/150. On the

, On the Eastern Side : 4.2.00 Ft On the western Side : 4.2.00 Ft
Admeasuring East to West Northernside 4.2 Mts, Southernside 5 Mts, North to South 29.4 Mts, in total 144 Sq Mts

Description of Property

Tiruvannamalai District & Registration District, Kadaladi Sub Register Office, Mazar Village, Natham S.No. 130/11, Old Natham S.No. 67 — Totally 0.0167 Square. Meters
Boundaries : East of site of Avain Milk Society, West of Site of Murugan , North of Site of Panjamurthy and South of Street.
In between 1635 Square Feet or 190.13 Square Meters vacant site and RCC roof building in 800 Square Feet with all equipments.

No.213/6B4 Land with building bounded on the following. Item No.1
East : Sundari Property , North : Raju Property , South : Raju Property
extend of the property 5.25 Cents with all easement and pathway rights.On the Southern Side : 5.00 Ft
Admeasuring East to West Northernside 4.2 Mts, Southernside 5 Mts, North to South 29.4 Mts, in total 144 Sq Mis

: West : Ramasamy Property & Common Passage

Name of Borrowers/ Amount of ; Date & Contact Person "a'ge_g' Borrowers/ Amount of Reserve Price (Rs.) Dated | Contact Person
d Reserve Price (Rs.) i is o0-Borrowers/ Recovery and date ! ime o etails - (AO an|
Co-Borrowers/ peCeRL AN i Pt ElB- L Guarantors/Mortgagers of Demand Notice & Bid Increment Auction Disposal team)
Guarantors/Mortgagers of Demand Notice & Bid Increment Auction Disposal team) - _ .
1. Mr.REzhumalai (Borrower/Applicant) Demand Notice Date: Rs. 20,23,800/- (Rupees Twenty 15th Mr.S.James Clement- 1. Mr. Moorthi (Bor.row.e r/Applllf;ant) S/0 Dhannapa Gounder, Demgr;%l;l?;l(t):g 4Date. F;S zl_slf: ’1E"15r/1; (F’{\‘LljpeeTshTwent{j— LSt‘h Mr.S%.lzalun&gg.lC;grgent-
/o Perumal 10/02/2026 Lakhs twenty Three Thousand Eight | Oct. 7200281906 8/124, Petiathalapalli, Krishnagiri - 635001. e e ot oy | 2025
- . . - ne nundred and rorty-rive Unly,
No. 2/22B, Pilaiyar Kovil Street, Mashar, Kallaraipadi Hundred Only) 2026 Mr. M.Selvakumar-
Tiruva/mnamalaiy— 606 702 P Rs. 11,08,146 (Rupees & Mr. M.Selvakumar- 2. Mrs. Malliga, (Co- borrower/Co-Applicant) W/o Mr. Moorthi, | Rs.728038/- (Rupees Seven Bid Increment: & Ir9445482‘2,2}431];;1ar
Eleven Lakns Eight Bid Increment: Auction 9444224367 3/124, Pettathalapalli, Krishnagiri — 635001, L?EF‘? TEYEEIVOE'F*)“ T“"“SO";”" Rs. 10,000/~ and in such multiples AT‘,"’"”“
- i Rs. 10,000/~ and in such multiples ime: irty Eight Only) as on 07- ime: Mr. R. Visvanathan-
2. Mrs. Malini(Co-borrower/Co-Applicant) ;}Z";;rf’t;dsg("gn':;”:;egn P I;m:o M. R. Visvanathan- 11-2024 under reference of | Earnest Money Deposit (EMD)(Rs.) | 11.00 9500778849
W/o Ezhumalai Earnest Money Di it (EMD)(Rs. . M.
. : 21228, Pitsvar Kovil Street, Mashar, Kalarainadi dated 07/02/2026 under ey Deposit (EMD)®s.) | . 1o 9500778849 o oo Rs. 2.58,915(Two Lakhs Fity Eight | ot e .
- 4255 Y - Hashar Ralaralpa reference of Loan Account | Rs. 202,380 (TwoLakhs Two |  01.00 : , (6000005 Thousand Nine Hundred and Fifteen) | -~ | 9até of Inspection
Tiruvannamalai - 606 702 No. SLPHTRMI0000031 Thousand Three Hundred and Eighty p.m. date of Inspection Date of Possession & Type| with further interest at the o . p.m. 22.09.2026
) ) contractual rate, within 60 Last date for submission of EMD : Inspection
with further interest at the Only ) 22.09.2026 26.08.2026 & Symholic Possession davs from the date of receiot 14.10.2026 Time - 11.00 A.M t
_ contractual rate, within 60 | | ast date for submission of EMD : Inspection Encumbranches known | Not Known e rfmﬁ elda i Time 10.00 a.m. to 05.00 p.m e 400PM ’
Date of Possession & Type| 20.04.2026 & Symbolic Possession days from the date of 1410.20%6 Time : 11.00 AM to of the said notice. -00 a.m. to 05.00 p.m. '
Encumbranches known | Not Known receipt of the said notice Time 10.00 a.m. to 05.00 p.m. 4.00 PM Description of Property
All part and parcel of the property situated Krishnagiri Registration District, Krishnagiri Sub Registration district, Petdhalapalli Village, Old SF No.213/6B, New SF

, On the Eastern Side : 4.2.00 Ft On the western Side : 4.2.00 Ft

1). For detailed terms and conditions of the sale, please refer the website of Truhome Finance Limited (Formerly Shriram Housing Finance Limited) website.
2). The intending bidders have to submit their EMD amount to be deposited by way of RTGS/NEFT to the account details mentioned herein below: BANK NAME: AXIS BANK
LIMITED BRANCH: BANDRA KURLA COMPLEX, MUMBAI BANK ACCOUNT NO. Current Account No. 911020045677633 IFSC CODE: UTIB0000230.

1). For detailed terms and conditions of the sale, please refer the website of Truhome Finance Limited (Formerly Shriram Housing Finance Limited) website.
2). The intending bidders have to submit their EMD amount to be deposited by way of RTGS/NEFT to the account details mentioned herein below: BANK NAME: AXIS BANK
LIMITED BRANCH: BANDRA KURLA COMPLEX, MUMBAI BANK ACCOUNT NO. Current Account No. 911020045677633 IFSC CODE: UTIB0000230.

Place : Thiruvannamalai
Date: 11-09-2026

Sd/-  Authorised Officer- Truhome Finance Limited
(Formerly Shriram Housing Finance Limited)

Place : Krishnagari.
Date: 11-09-2026

Sd/- Authorised Officer- Truhome Finance Limited
(Formerly Shriram Housing Finance Limited)
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FORM A
PUBLIC ANNOUNCEMENT

gulation 6 of the Insolven

and Bankrupt
orporate Pe

Board of India (Insolvency

s) Regulations, 2016)

VFOR ;rHE ATTENTION OF THE CREDITORS OF
HOTEL RADHAPRASAD PRIVATE LIMITED

RELEVANT PARTICULARS

Particulars

Details

Name of Corporate Debtor

HOTEL RADHAPRASAD PRIVATE LIMITED

Date of incorporation of Corporate Debtor

28/07/2006

Authority under which Corporate Debtor is
incorporated / registered

Registrar of Companies, Chennai, Ministry of
Corporate Affairs

Corporate Identity Number / Limited
Liability Identification Number of Corporate
Debtor

U55101TN2006PTC060772

Address of the registered office and
principal office, i any, of Corporate Debtor

No. 70, First Floor, Rangasamy Street, Kadambaadi
Amman Nagar, Nerkundram, Chennai - 600 107,
Tamil Nadu, India.

Insolvency commencement date in respect
of Corporate Debtor

08/09/2026 ( Mail received on 10/09/2026)

Estimated date of closure of insolvency
resolution process

07/03/2027

Name and registration number of the
Insolvency Professional acting as Interim
Resolution Professional

Mr. Palanigounder Eswaramoorthy — IBBI Reg. No.
IBBI/IPA-002/1P-N00284/2017-18/10842

Address and e-mail of the Interim
Resolution Professional, as registered with
the Board

Mr. Palanigounder Eswaramoorthy, 44, 5th
Street, Ramalingajothi Nagar, Nanjundapuram Road,
Ramanathapuram, Coimbatore — 641045, Tamil
Nadu, India.

E-mail: eswarfcs@gmail.com

Contact: 9443419246

Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

Mr. Palamgounder Eswaramoorthy, Interlm

i — Hotel Radf
Private lelted 44, 5th Street, Ramalingajothi Nagar
Near Corporation Office, Nanjundapuram Road,
Ramanathapuram, Coimbatore — 641045, Tamil Nadu,
India. E-mail: hotelradhacirp@gmail.com, Phone:
0422-2322333 / 3500466

Last date for submission of claims

22/09/2026

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the Interim Resolution
Professional

Not Applicable

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class

Not Applicable

14(a).

Relevant Forms

Forms prescribed under the IBBI (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016,
Forms B, C, CA, D, E and F, as applicable. Download
the forms in the following link
https://ibbi.gov.in/home/downloads

14(b).

Details of Authorised Representatives

Not Applicable

Notice is hereby given that the National Company Law Tribunal, Division Bench-I, Chennai, has ordered the
commencement of Corporate Insolvency Resolution Process against HOTEL RADHAPRASAD PRIVATE LIMITED
on 08/09/2026 and Order received on 10.09.2026.
The Hon’ble National Company Law Tribunal, Chennai, in CP (IB) No. 185/CHE/2025, pronounced its order on 08
September 2026, admitting the application filed under Section 7 of the Insolvency and Bankruptcy Code, 2016 and initiating
the Corporate Insolvency Resolution Process against Hotel Radhaprasad Private Limited. Mr. Palanigounder Eswaramoorthy
has been appointed as the Interim Resolution Professional.
The creditors of HOTEL RADHAPRASAD PRIVATE LIMITED are hereby called upon to submit their claims with proof
on or before 22/09/2026 to the Interim Resolution Professional at the address mentioned against Item No. 10 above.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit their
claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, if any, shall indicate its choice of Authorised Representative from among the three
Insolvency Professionals identified for the relevant class, in Form CA, as applicable.
Submission of false or misleading proofs of claim shall attract penalties.
The creditors are required to submit their claims in the applicable forms:
* Form B — Proof of Claim by Operational Creditors except Workmen and Employees
+ Form C - Submission of Claim by Financial Creditors
+ Form CA - Submission of Claim by Financial Creditors in a Class
* Form D - Proof of Claim by a Workman or Employee
* Form E - Proof of Claim submitted by Authorised Representative of Workmen or Employees
* Form F - Proof of Claim by Creditors other than Financial Creditors and Operational Creditors
Palanigounder Eswaramoorthy,

Interim Insolvency Professional for

HOTEL RADHAPRASAD PRIVATE LIMITED

Place : Coimbatore
Date : 11/09/2026
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